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company, is b ing collected ;ind will be laid 
on the Table of the House. Action wilt be 
xinsidered 0n receipt of the requisite ir. 
formation. 

COMMISSION   TO  RECOMMEND  
PRICES  OF INDI ,   MADE  CARS 

851. SHRI LYL ADVANI : DR. 
BUM MAHAVIR : 

Will the Min ster of INDUSTRIAL 
DEVELOPMEf T, INTERNAL 
TRADE AND  COMPANY AFFAIRS 
be pleased to - 

(a) whether t is a fact that the Supreme 
Court has directed the Union Government to 
appoint a Commission to recommend Mir 
prices for the three Indian makes o   cars; and 

(b) if so, the action taken by Government 
in this regard? 

THE MINIS! ER OF INDUSTRIAL 
DEVELOPMENI, INTERNAL 
TRADE AND 30MPANY AFFAIRS (SHRI 
FAKH tUDDIN ALI AHMED) : (a) T le 
Supreme Court has recommended to 
Government that a Commission le appointed 
for the purpose of recommending fair prices 
for the three Indian makes of cars. 

(b) Steps are being taken to set up the 
Commission as recommended by the 
Supreme Cc nt. 

t[RAILWAY  AC :IDENT  ON   
CENTRAL B In WAY 

852   SHRI   N. K   SHEJWALKAR: 
Will the   Minister of   RAILWAYS   be 
pleased to state: 

t[   ] English translation. 

 
(a) the number of persons killed and 

injured in the railway accident which took 
place at Kari Road on the Central Railway 
towards the end of March, 1970; and 

(b) the time at which the accident took 
place and the time at which each of the 
connected high officials of the Railways 
reached the site of accident ? ] 

 


